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fl>) production has k*#n Adversely 
affected during tim e j c m  mainly toy 
natural causes like rockbursta and Are. 
Than* wag a major Are in the Northern 
Fold* of the Champion Reef Mine in 
July, 1965. There were short fires in
1966-67 also. In December, 1966 due to 
ground movement the sub-auxiliary 
shaft and associated levels were 
damaged by a aeries of rockbursts. 
Accident to an auxiliary .shaft in 
the Nundyroog Mine also affect
ed production. The Mysore Mince 
are getting depleted and pro
duction therefrom has been affect
ed. Besides, unprecedented rain in 
1966 flooded the mines resulting in loss 
o f output. The grade of ore tn the 
mines has also been lower in the last 
two yean than in the previous year. 
During these two years the gross 
receipts (there is no question of reve
nue «s  such, as the gold is held in 
Government Stocks were about 18% 
loss than acticipated.

(c> No Sir.

Major Hydr*-Electric Project

1875. Shri Perea Sea: Will the
Minister of Irrtgattoa and Power be
pleased to state:

(a) the names of the Major Hydro* 
electric Power Projects which are 
under construction in the country at 
present;

(b) the time when they will be com
pleted:

'cl their present output; and 
'd) the targeted output on comple

tion thereofT

The Minister of lrr lp U cs  and
Power (Dr. K. L  Ia s i :  A statement 
Kivinc the required information is 
’.aid on the Table of the House, 
i Placed in Library. See No. LT-568/
«7J.

PniM— li i  Mwey
» « « .  Stef D m »  8 w :

Shri NMha Uawye: 
Shrt S. M. B U M ** :  
shrl CMar Lai Barwa:

Shri Meetha Lai:
Shri Ramadumdr* Ulafca:
Shri Dtouleahwar Meena:
8hri K. Pradhani:
Shri Heerji Bhsi:
Shri Eawara Reddy:
Shri Vishwa Nath Pandey:

Will the Minister of Finance be 
pleased to state:

(a ) whether the anti-blark money 
drive was suspendedjalackened during 
the period from January, 1966 to 12th 
March. 1967;

(b ) whether the drive has since 
been resumed v” *h vigour;

fc) the results produced after the 
12th March. 1967; and

(d ) if the reply to part (a) above 
be in the negative, the comparative 
figures of the raids/fVne* and penal- 
tiesprosecution and convictions in 
connection with the unaccounted 
money during 1964, 1965 and 1966?

The Deputy Prime Minister and 
Minister « f  Finance (Shri Morarjl 
Desai): (ai No. Sir.

(b ) Does not arise.

fc) Between 12th March. 1967 and 
up to 30th March. 1967, 9 searches were 
made by the Income-tax Department 
during 1 he course of which, besides 
book? o f accounts and documents, 
cash of Rs. 24.18,100 and other assets 
worth Rs B.OOO were seized

<d) The information is boing col
lected and will be laid on the Table 
of the House.
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